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Respected Madam,

Sub : Departmental inquiry against, Sri.M.K.Ramesh,

{ Panchayath Development Officer, and (2) Sri.Manjunath

/ the then Panchayath Development Officer, Thogarikatte
Grama  Panchayath, Presently Myduru Grama

( / N\ ™\ ] Panchayath, Harapanhalli Taluk, Davanagere Dist-reg.

Ref : Government Order No. @@ 581 momose 2017 BNonwed OJ0T :
26.07.2017

P
With Reference to the above, I am directed to forward herewith the
recommendation of Hon’ble Uplokayukta, State of Karnataka, dated
13.01.2020 along with the report of inquiry Officer and relevant records as
noted below: ’
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Kindly acknowledge the receipt of the above said documents.

Yours faithfully,

Registrar,
Karnataka Lokayukta,
Bengaluru.

Copy to the Addl.Registrar of Enquiries-16, Karnataka Lokayukta, Bengaluru., for

information and further necessary action.




KARNATAKA LOKAYUKTA

No. Uplok-2/DE/929/20 17 /ARE-16 Multi-storeyed Building,
Dr.B.R. Ambedkar Veedhi,
Bengaluru, dt.13.1.2020.

“ o

RECOMMENDATION

Sub: Departmental Enquiry against Sri.M.K.Ramesh,
Panchayath Development Officer, and (2) Sri. Manjunath
the then Panchayath Development Officer, Thogarikatte
Grama Panchayath, presently Myduru Grama Panchayath,
Harapanahalli Taluk, Davanagere district-reg.

Ref: 1. Govt. Order No. @95/581/@30%?/2017, Bengaluru,

dated 26.7.2017 .
2. Nomination Order No:Uplok-2/DE/929/2017.

of Hon’ble Upalokayukta-2, Bengaluru, dated 10.8.2017.
3. Report of ARE-16, KLA, Bengaluru, dated 7.1.2020.

P I ot (o o P et

Government, by order dt. 26.7 2017, initiated the disciplinary proceedings
against Sri.M.K.Ramesh, Panchayath Development Officer, and (2) Sri.
Manjunath the then Panchayath Development Officer, Thogarikatte Grama
Panchayath, presently Myduru Grama Panchayath, Harapanahalli Taluk,
Davanagere district [hereinafter referred to as the Delinquent Government
Officials, for short ‘DGOs’] and entrusted the departmental inquiry to this

Institution.

2. This Institution, by Nomination Order dated 10.8.2017 nominated
Additionai Registrar of Enquiries-11, Karnataka Lokayukta, Bengaluru, to
conduct departmental inquiry against the DGOs for the alleged misconduct

said to have been committed by them.

S The charge framed against the DGOs, Sri.M.K.Ramesh, Panchayath
Development Officer, and (2) Sri. Manjunath the then Panchayath Development
Officer, Thogarikatte Grama Panchayath, presently Myduru Grama Panchayath,



Harapanahalli Taluk, Davanagere district, is as follows;
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4. The Inquiry Officer (Additional Registrar of Enquiries-16) on proper
appreciation of oral and documentary evidence has held that, ‘the Disciplinary
Authority has ‘proved’ the charge levelled against the DGO Sri.M.K.Ramesh,
Panchayath Development Officer, and (2) Sri. Manjunath, the then Panchayath
Development Officer, Thogarikatte Grama Panchayath, presently Myduru Grama

Panchayath, Harapanahalli Taluk, Davanagere District.’

S5 On re-consideration of report of inquiry and all the records, I do not find

any reason to interfere with the findings recorded by the Inquiry Officer.



Therefore, it is hereby recommended to the Government to accept the report of

Inquiry Officer.

0. As per the First Oral Statement of DGOs furnished by the Inquiry Officer,
Sri.M.K.Ramesh, Panchayath Development Officer, and (2) Sri. Manjunath, the
then Panchayath Development Officer, =~ Thogarikatte Grama Panchayath,
presently Myduru Grama Panchayath, Harapanahalli Taluk, Davanagere
district, will retire from service on 30.06.2037 and 28.02.2040 respectively.

(£ Having regard to the nature of charge ‘proved’ against DGOs - Sri.M. K.
Ramesh, Panchayath Development Officer, and (2) Sri. Manjunath, the then
Panchayath Development Officer, Thogarikatte Grama Panchayath, presently
Myduru Grama Panchayath, Harapanahalli Taluk, Davanagere district and on

consideration of the totality of circumstances-,

ii) 4t is hereby recommended to the Government to impose
penalty of ‘withholding four annual increments payable
to DGO - Sri.M. K. Ramesh, Panchayath Development

Officer with cumulative effect.’

iv) 4t is hereby recommended to the Government to
impose penalty of withholding four annual increments
payable to DGO - Sri. Manjunath, the then Panchayath

Development Officer with cumulative effect.’

8. Action taken in the matter shall be intimated to this Authority.

[/ ( C
(JUSTICE B.S.PATIL)

Upalokayukta-2,
State of Karnataka.

Connected records are enclosed herewith.
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I. 12(3) report of Hon’ble Upalokayukta-II, 13-17
dated: 22/06/2017 (Xerox).
II.Government Order No. moess/581/mmos/2017 BonseDd, OF00F 18—21
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VII. Written statement of DGO-1 dt.3/3/2018 33-35
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VIII. Second oral statement of DGO-1 dt.29/8/2019, 36
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(original)
File 3 | Witness examined on behalf of the Disciplinary
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PW-2: Sri.N.Lingareddy dt.06/02/2019, (original) 44-45
PW-3: Sri.S.C.Manjappa, dt.4/5/2019(original) 7 46-52
pages
Documents marked on behalf Disciplinary
Authority (Ex.P1 to Ex.P.6)
Ex.P-1: Complaint of Sri.Gowli Eranna and others in 53-57
form No.l dt.16/6/2014(original)
Ex.P-2: Complaint of Sri.Gowli Eranna and others in 58-59

form No.Il (original) dt.16/6/2014
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Ex.P-3: Enquiry Report of Sri.S.C.Manjappa, 60-64
DSP,KLA, Davanagere dt.26/11/2014, 5 pages
(original)

Ex.P-4: Report of SriN .Lingareddy, SP,KLA, 65-67
Davanagere dt.28/11/2014 3 pages (original)
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Ex.P.10: Photograph-1 No. (original) . NitsH
Ex.P.11: Photograph-1 No. (original) | 153
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(Original)
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pages, (original)
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Authority
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Ex.D-2: Copy of photographs, 2 pages (xerox) 163-164
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